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Copy to:

Smti. Jayashree Bora,
It. Registrar (Vigitance),
Gauhati High Court,
Guwahati.

Sri Satya Nath Sarma,
Distnct & Sessions Judge,
Hojai.

Casual leave,

Your letter No. DJHj/2ap983 dtd. 1Z.tt.2OZ4.

Dated Guwahati the J1 November,2024.

yours faithfully,
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Sir,

With reference to the above, I am directed to inform you that you have beengranted casuar reave on 16'rr'2024' arong with station teave permission, from theevening of r4-rr.2024 ti, the morning Jr re.ri.Joz4. The next senior most ludiciar

.ofl:::"*'"ro'r 
at the station wourd remain in charge or vour courr and office during your

u/rne Project Manager, Gauhati High Court.


